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Y /' ;.E,'lompumce AFFIDAVIT FILED ON BEHALF OF

%/ / RESPONDENT TRIMBAK MUNICIPAL COUNCIL
% TRIMBAKESHWAR, NASTK

Sanjay Prakash Jadhav, S/o. Prakashrao, aged about 48 years,

presently working as Chief Officer, Trimbak Municipal Council,

Trimbakeshwar, District Nashik, Maharastra, do hereby solemnly

affirm and state as follows:

1. That I am conversant with the facts and circumstances of the case
and competent to swear this affidavit in my official capacity and on
behalf of Trimbak Municipal Council, on the basis of the records,
documents and facts available with the Council.

2. That I have read and understood the order dated 16/09/2021 passed
by this Hon'ble Tribunal in the above captioned matter and filing this
affidavit in compliance thereof.

3. That the deponent craves the leave of this Hon'ble Tribunal to raise
further detailed /additional submissions or file additional detailed
affidavit in this case if need arises at a later stage or during the
course of arguments.

4, 1 state that the Council has undertaken various acts in compliance of

the directions passed by this Hon'ble Tribunal which, inter alia,
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include conception, formulation and execution of the, “Trimbak

Municipal Council (hereinafter referred to as “Council”) Underground
drainage scheme and STP”. In furtherance to the above, the Council

has undertaken the following:-

REFURBISHMENT OF EXISTING STP

a) The Council has applied for and was granted consent to operate the

present STP by the Maharashtra Pollution Control Board, vide its

letter dated 09.09.2020.

b) The Council has installed flow meters at inlet and outlet of the STP to
measure the discharge from STP.

¢) The Council has prepared estimates for upgrading and repair of the
existing STP in consultation with Maharasthra Jeevan Pradhikaran.

d) The Council has received technical sanction for technical
upgradation and repairing of existing STP vide order 17/02/2021
issued Maharashtra Jeevan Pradhkaran.

e) Vide Order dated 22/06/2021, the Collector Nashik has given
administrative approval for upgradation and repairing of STP work
amounting to Rs.1,07 Crores. In terms thereof, under maharastra
Swarn Jayanti Nagorathan Mahaabhiyan (District Level) after e-
tendering, work order was issued to Raveena Watertech Pvt. Ltd.
by the council vide order No.223 dated 23rd August 2021. I state
that the work of renovation for the existing STP has now been
completed on 30/11/2021 and the STP at present is in complete
Operation,

AUGMENTATION OF STP CAPACITY

A) Land for STP:
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() It is stated that a land has been reserved in the

development plan of the Council.

(if) ~ Thereafter Proposal for acquiring the said land was
submitted to the Collector Nashik on 24/05/2021.

(if) The Co-ordination officer, Land Acquisition Department,
Nashik vide their order no. 613 dated 06/07/2021 has
appointed  the  Sub-divisional  officer,  Igatpuri

[ Trimbakeshwar - sub-division as the land acquisition
officer for this project.

(iv) Thereafter the land for the project was measured by the
land record department on 13/08/2021 and consent from

? stakeholders/ landowners was obtained for acquisition.

| (v)  Accordingly the land for the project was acquired by the

Trimbak Municipal Council through of registered sale deed

L on 26/11/2021 and possession of the land has been taken

t

thereof.

B) Technical Sanction for Newly Proposed sewerage scheme
(i) The Maharashtra Jeewan Pradhikaran vide its order dated
23/06/2021 has granted technical sanction of Rs. 34 crores for
the new scheme.
C) Administrative approval to the Trimbak City Underground

Sewerage Scheme

() The state level project sanctioning committee has

approved the scheme of Rupees 34 crore (Phase - I) for

oA




Trimbak City under Suvarna Jayanti Mahabhiyan on
26/06/2021.

(i)  E-tender for the above was published on 11/08/2021.

Accordingly the Council has received bids out of which 4
bids were eligible for financial bidding, which there were
downloaded on 09/09/2021 and submitted to PMC ie.

Maharashtra Jeevan Pradhikaran for technical scrutiny of

the documents,

(iii) Thereafter technical scrutiny of the eligible bidders was

done and approval was granted accordingly.

D) Completion of Work

As per the tender floated, the work is estimated to be completed
within 24 months from issuance of work order. But with pursuance to
the said contractor, at most efforts will by taken to complete the
work by atleast 4 month earlier that is by 31% August 2023. In this
regard it is humbly stated that work order for underground drainage
scheme has been given to SPD Infra Project Pvt. Ltd. Pune on

02/12/2021 and the project is to be completed within 2 years i.e by
01/12/2023.

E) Treatment Of Generation Of Sewage And Achleving Effluent
Discharge Standards For STP

The Trimbak Municipal Council would meet the sewage treatment

and effluent discharge standards for the STP within a period of 6

months from completion of work/project i.e by 31/05/2024.

i
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F) Utilization Of Treated Sewage . ;
The Trimbak Municipal Council has already included work with regar
(o utilization of treated sewage in the DPR of newly approved
sewage project and would utilize it within 6 motnhs from completion
of work i.e by 31/05/2024.

True copy of the detailed progress report alongwith letter dated
05/01/2022 sent to the Principal Secretary, Urban Development,

Dept., Mantralaya, Mumbai is annexed hereto as ANNEXURE R-
1(Colly).

. I state that despite the best efforts and bonafides of the Council,

progress of the work was affected due to Covid-19 pandemic and
also for restrictions imposed thereto. I state that the same was
inadvertent and for bonafide reasons which were beyond the control
of the Council. I state that the Council assures to expeditiously

comply with any direction passed by this Hon'ble Tribunal,

. In view of the above submissions, I state on behalf of the Council

that it is constantly monitoring implementation of the aforesaid
scheme envisaged in terms of the directions passed by this Hon'ble
Tribunal, in co-ordination with other concerned departments/
authorities at various levels. It is therefore, most respectfully
submitted that the application may kindly be disposed with
appropriate orders/ directions as deemed fit and proper in the

interest of justice.

et
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7. 1 state that the present affidavit be considered by this Hon'’ble

Tribunal. %M

MEPONENTER
TRIMBAK MUNICIPAL COUNCII

VERIFICATION

I, the aforenamed deponent , verify that the contents of this affidavit

‘ FICER
RIivE PAL COUNCII

NOTARY

NOTED & REGISTERED
at Serial No. 42

Date:-0%#f o) 12024

TS DOCUMENT

Conlains !26 Pages.

Solemnly affirmed before me

oY _Kbram ramdas kemhy, 2/0 Wil gl

identified by _«

whom Lknow Personally.

=l
HARSHAL S. KENGE

Advao Cate & Nm‘my
Governrnent cfIndia

Parties are ei%ﬂ—
ldentified by ;e * & @@m jlq ﬂ)’ié '
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Action Plan for complete Sewage Treatment for Trimbak Municipal Council

Sr.
No.

Description

Previous Submitted
action plan

Compliance Report

| A | Refurbishment of Existing STP (1 MLD)

1

Renewal of consent to
operate STP by MPCB

*  Trimbak  Municipal
Council to apply for
renewal proposal and to
get it done within 3 month
* (i.e. 315 March 2020)

The Consent has been Received
by Trimbak Municipal Council
form MPCB on 9.9.2020
consent upto 31/12/2023.

Providing flow meters
to Inlet and Outlet to
measure discharge of
STP in conslultation of

MIP

*  Trimbak Municipal
Council to get it done

within 3 months.
* (i.e. 31 March 2020)

Flow meters .have been

installed at Inlet & Outlet.

Making Estimates for
upgrading and
repairing existing STP
in Consultation of MJP

*  Trimbak Municipal
Council to get it done
within 1 month.

* (i.e. 31% March 2020)

Taking technical
sancion for existing
STP & Adminisrative
approval from Hon.
Collector Nashik

Completion of
renovation work for
existing STP

*  Trimbak Municipal
Council to apply for
renewal proposal and to
get it done within 3 month.
* (i.e. 315 March 2020)

Technical Sanction from by
MIJP, Nashik received by
Trimbak Municipal Council on
17/02/2021 and Administrative
Approval received on
22/06/2021 from
Hon.Collector, Nashik for an
Amount of Rs. 1.07 Cr. Under
the ~ Maharashtra  Suvarna
Jayanti Nagarothan
Mahabhiyan (District Level).

Work order was given to
Raveena Watertech Pvt. Ltd. on
23/08/2021. The work has been
completed on 30/11/2021 and
since then the STP plant is in
complete operation. '

For Augmentation of STP Capacity — New scheme

STP (SMLD)

oW

To make land available
for STP

*  Trimbak Municipal
Council to make
availability of land within
3 months.

* (i.e. 31 March 2020)

Land for STP is reserved in the
DP of City. The proposal for
land acquisition & wvaluation
was sent to Hon.Collector,
Nashik wide letter 24/05/2021.
The land has'been purchased by
Trimbak Municipal Council on
26/11/2021 and has taken the
possession of the said land.

technical
for newly
proposed sewerage
scheme , from
compitant authority of
MJP

Seeking
sanction

*  Trimbak Municipal
Council to apply for
renewal proposal and to
get it done within 3
months.

* (i.e. 31% March 2020)

Technical Sanction sought from
MIP 23/6/2021.
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8 | Administrative * Timeline :- 31% August, | Administrative approvar s
Approval to Trimbak | 2020 first phase of the sc‘r?::r?f th,

: been gi ¢ hag
City sewerage scheme G given by the Siage| s
fom State Urban overnment vide resolution Dy,

23/06/2021 under the SUVARN
Development JAYANTI NAGAROTTHAN
Department under MAHAABHIYAN Scheme for
Maharashtra  Suvarna on amount of Rs. 34.00 Cr.
Jayanti Nagarothan
Mahabhiyan Scheme
9 | Completion of work *  Trimbak Municipal | Work order for the work of this
Council to complete the Under Ground'- Drainage
project by 31 August, scheme has been given to SPD
2022 INFRA PROJECT, PVT, LTD,
PUNE 02/12/2021. The
estimated date of completion of
the project is 2 yrs. ie
| 01/12/2023. The bar chart 48
the completion of this project is
attached separately.

10 | 100% Treatment of |* Trimbak Municipal Trimbak Municipal Council to
Generation of Sewage | Council to get it done | get it done within 6 month from
and Achiving Effluent | within 6 month from | completion of the project. -
Discharge  Standards | completion work. (i.e. by 31th May, 2024)
for STP * (i.e. 30" June, 2023) . _

11 | Utilization of treated | * Trimbak Municipal | Included in the DPR of the

sewage

Council to include this
component in DPR.

project and- will be utilized
within 6 months from
completion work.

(i.c. by 31th May, 2024)

gy net
Chief Officer,
Trimbak Municipal Council,
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NAME OF WORK :-UNDERGROUND SEWERAGE SCHEME FOR TRIMBAKTOWN (PHASE ), TAL - TRIMBAK

&P

BARCHART
TRIMBAK MUNICIPAL COUNCIL

ESHWAR DIST - NASHIK Under Makarashtra Sevarns Jsysad Nagarotthas Maksabhiyas
Months (From Date of Work Order)

Work

2

| «

m_.

7

9

12

14] 15 _a__

_u_ —o_ wo_ 11

uu_ﬁﬂﬁiﬁ_d 31| 32] 1| 34| 38

No

Particelars

1|Coliction System

2| Road Crossing

3|Nsia Crossing

4| Grit Silt Chamber & Screena Chember

&| Recehving Well at Pumpiag Station

6| Pumping Statioa

7|Rising Main

3|Sewsze Treatmest Plant (4. SMLD)

9| Treated Water Samp & Disposal Armangement

10| Miscellaneous Work

11|Class 111 StalT Quarter & mnnu;-«ﬂp-mn

12|Road Reinstating

13{ Pumping Machinery

14| Trial Ran (One Year)

" A

For SPD INFRA PROJECTS PVT. .

£ W@

Authorised Signatory

+1aborz
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